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ANNEXURE NO. 1
CHARGE

25 That, you DGO - Smt. P.A. Kumbara, the then
Panchayath Development Officer, Baradola Gram Panchayath,
Indi Taluk, Vijayapura District, has allotted the houses to the
persons who are already having houses and who are not eligible
for the benefit and amount has been paid to them beneficiaries
who are not having houses. Thus you DGO, being a Government
/public servant has failed to maintain absolute integrity besides
devotion to duty and acted in a manner unbecoming of a
Government servant and thus committed misconduct as
enumerated U/R 3(1) of Karnataka Civil Service (Conduct) Rules
1966.
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ANNEXURE NO. II
STATEMENT OF IMPUTATIONS OF MISCONDUCT

Bx On the basis of complaint filed by Sri.Rachappa
Channappa Hosaokkaliga, Present Member of Grama
Panchayath, Baradola, Indi Taluk, Bijapur District (hereinafter
referred to as ‘complainant’ for short) against 1)
Sri.Gurushanthappa Karabasappa Kumbara, Ex.President,
Baradola Grama Panchayath, 2) Smt.Mahadevi Vittala
Bellundagi- Ex.President, Baradola Grama Panchayath, Indi
Taluk, Bijapur District and 3)Sri.Kalavantha, Secretary,
Baradola Grama Panchayath, Baradola, Indi Taluk, Bijapur
District alleging misconduct, an investigation was taken up after

invoking Section 9 of Karnataka Lokayukta Act, 1984.

4. According to the Complainant: -

Sri.Gurushanthappa Karabasappa Kumbara, 2)
Smt.Mahadevi Vittala Bellundagi and 3) Sri.Kalavantha, have
issued cheques in the names of beneficiaries who have not
constructed houses and they have allotted houses to persons
who are not eligible for allotment. He has enclosed list of 36
persons to whom cheques have been issued and list of 48
persons who were not eligible for allotment. He has further

stated that there are two bank accounts for beneficiaries.

S. Report was called for from S.P., Lokayukta Bijapur.
Investigation has been conducted by Dy.S.P., Lokayukta, Bijapur
(1.0. for short). L.O. has submitted report.
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6. Report of 1.O. is that the allegations are substantiated and

following officers are responsible for the illegalities committed:

1.Sri.S.G.Kalavantha
2.Smt.M.V.Bellundagi
3.Smt.P.A.Kumbara- the then PDO.
4.Smt.Mananda Biradara-Ex.President
5.5ri.T.V.Sinde-Ex.President and

6. Smt.Lakshmi Bai Powara-Ex.President.

7. Smt.P.A.Kumbara- the then PDO, Smt.Mananda Biradara-
Ex.President, Sri.T.V.Sinde-Ex.President and Smt.Lakshmi Bai
Powara-Ex.President have been impleaded and copies of
Complaint and report of 1.O. were sent to them for their reply

and they have submitted replies denying the allegations.

8. The report of 1.O. prima facie show that the DGO colluding
with Ex president of Gram Panchayath have allotted houses to
persons who are already having houses and who are not eligible
for the benefit and amount has been paid to the beneficiaries
who are not having houses. I.O has mentioned the names of said
beneficiaries in the report. Therefore, in view of report of 1.0.
reply of the DGO has not been acceptable to drop the

proceedings against her.

9. The facts supported by the material on record show that
the DGO, being a Government servant, has failed to maintain
absolute integrity, devotion to duty and also acted in a manner
unbecoming of a Government servant, and thereby committed

misconduct and made herself liable for disciplinary action.
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10. Since the said facts and material on record prima-facie
show that the DGO has committed misconduct as per Rule 3(1)
of the KCS (Conduct) Rules, 1966, a report u/s 12(3) of
Karnataka Lokayukta Act, was sent to the Competent Authority
with a recommendation to initiate disciplinary proceedings Under
Rule 14-A of Karnataka Civil Services (Classification, Control
and Appeals) Rules 1957. In turn Competent Authority
initiated disciplinary proceedings against the DGO and entrusted
the enquiry to this Institution vide reference no. 1 and Hon'ble
Upalokayukta nominated this enquiry Authority, to conduct

enquiry and report vide reference No. 2. Hence, this charge.
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GOVERNMENT OF KARNATAKA

KARNATAKA LOKAYUKTA

No.UPLOK-1/DE/507/2016/ARE-10 Multi Storied Buildings,
Dr.B.R.Ambedkar Veedhi,
Bengaluru-560 001,

Date: 10/12/2020

RECOMMENDATION

Sub:- Departmental inquiry against;
Smt. P.A. Kumbara, the then Panchayath Development
Officer, Baradola Grama Panchayath, Indi Taluk,
Vijayapura District — Reg.

Ref:-1) Government Order No.rmows/656/Mozm0%0/2016
Bengaluru dated 17/10/2016

2) Nomination order No.UPLOK-1/DE/507/2016
Bengaluru dated 25/10/2016 of Upalokayukta-1,
State of Karnataka, Bengaluru.

3) Inquiry Report dated 08/12/2020 of Additional
Registrar of Enquiries-10, Karnataka Lokayukta,
Bengaluru

The Government by its Order dated 17/10/2016 initiated
the disciplinary proceedings against Smt. P.A. Kumbara, the then
Panchayath Development Officer, Baradola Grama Panchayath,
Indi Taluk, Vijayapura District (hereinafter referred to as
Delinquent Government Official for short as DGO) and entrusted

the Departmental Inquiry to this Institution.

2. This Institution by Nomination Order No.UPLOK-1/DE/507/
2016 dated 25/10/2016 nominated Additional Registrar of
Enquiries-10, Karnataka Lokayukta, Bengaluru, as the Inquiry
Officer to frame charges and to conduct Departmental Inquiry
against DGO for the alleged charge of misconduct, said to have

been committed by her.

Page 1 of 3



No.UPLOK-1/DE/507/2016/ARE-10

S The DGO Smt. P.A. Kumbara, the then Panchayath
Development Officer, Baradola Grama Panchayath, Indi Taluk,

Vijayapura District was tried for the following charge:-

“That, you DGO - Smt. P.A. Kumbara, the then
Panchayath Development Officer, Baradola Gram
Panchayath, Indi Taluk, Vijayapura District, has
allotted the houses to the persons who are already
having houses and who are not eligible for the benefit
and amount has been paid to them beneficiaries who
are not having houses. Thus you, DGO, being a
Government/public servant has failed to maintain
absolute integrity besides devotion to duty and acted
in a manner unbecoming of a Government servant and
thus committed misconduct as enumerated U/R 3(1)

of Karnataka Civil Service (Conduct) Rules 1966”.

4. The Inquiry Officer (Additional Registrar of Enquiries-10) on
proper appreciation of oral and documentary evidence has held

that.“é':’g TOOTTERD SToDT FTFd [PFT-ZeeDS .2, B0,
HODT TWOIONS @zpwe@(p 90T0, WIBRCTD MO TWOWCWS, Q0B
TPORD, DWOPTNT BY  ART  OTT, BRBFOIT  BBRETNT), 3%
TOTTR) DEDDTRRIANHIE Fone $.34.3° 0B IFF0E IF

QV0ED R[PRDS Beo ©oT3 Be.1,38,600/— RO BRBMOTTENZTT ™.

Sk On re-consideration of inquiry report, I do not find any
reason to interfere with the findings recorded by the Inquiry
Officer. It is hereby recommended to the Government to accept the

report of Inquiry Officer.
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6. As per the First Oral Statement submitted by DGO Smt. P.A.

Kumbara, she is due to retire from service on 28/02/2043.

i Having regard to the nature of charge proved against DGO
Smt. P.A. Kumbara, it is hereby recommended to the Government
for imposing penalty of recovering a sum of Rs.1,38,600 /- from the
salary and allowances payable to DGO Smt. P.A. Kumbara, the
then Panchayath Development Officer, Baradola Grama
Panchayath, Indi Taluk, Vijayapura District and also for imposing
penalty of deferring the promotion of DGO Smt. P.A. Kumbéra by

four years, whenever she becomes due for promotion.

8. Action taken in the matter shall be intimated to this

Authority.

Connected records are enclosed herewith.
/

s
Fa

(JUSTICE N. ANANDA)
Upalokayukta-1, ZQ ( 22—

State of Karnataka,
Bengaluru
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